389 Matters Under
Rule 377
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(v) Financial assistancc to people affected
by recent hail—storin in
Gorakhpur (U.P.)
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(vi) Drinking Water Scheme from
Rajasthan canal to solve
drinking water problem
in Rajasthan
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IFq GEEaT F1 FQIAY g FIF A AbF7
ggaT 2 |

(vii) Inclusion of rescarch on betel leaves
in the 20-Point Programme and
providing the needy betel
leaf cultivators with
interest free loans
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MR. DEPUTY-SPEAKER : W:
shall now take up General Discyssion



